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Title : Need to consider cost escalation factor for grant of additional central assistance for Basic Services to Urban Poor
(BSUP) and Integrated Housing and Slum Development Programme (IHSDP) in Maharashtra.

SHRIMATI SUPRIYA SULE (BARAMATI): A proposal for additional Central Assistance to sanctioned projects under Basic
Services to Urban Poor (BSUP) and Integrated Housing and Slum Development Programme (IHSDP) was submitted by the
Government of Maharashtra to the Union Ministry of Housing and Urban Poverty Alleviation, Government of India, vide
Housing Department letter No. GND 2007/CR/233/GNDII dated 17 November, 2007. Under the Jawaharlal Nehru National
Urban Renewal Mission, the BSUP and IHSDP are meant for urban poor. Since tenders are received in high percentage
(within the range of +8% to 80%) under JNNURM, Basic Services to Urban Poor & Integrated Housing and Slum
Development Programme Schemes, the Government of India is requested to consider the cost escalation factor for all the
projects in Maharashtra under BSUP/IHSDP which have been approved till date.

As the proposals are pending since long with the Government of India, I urge upon the Government to consider the cost
escalation factor for all the projects being undertaken in Maharashtra under the BSUP/IHSDP at an early date so that the
projects are implemented at the earliest.

MR. DEPUTY-SPEAKER: Now, the House will take up Item No.31.

Shri Sandeep Dikshit.

...(Interruptions)
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 2.00 p.m.

13.08 hrs.

The Lok Sabha then adjourned till Fourteen
of the Clock.



The Lok Sabha re-assembled at Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

...(Interruptions)



